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l'exWe Factory in Srikolkula1ll District 

5671. Shri V. Narasimha Rao: Will 
~h  Minister of Commerce be pleased 
1.0 state: 

(a) whether Government have 
given any licence for the construction 
of textile factory at Amadalavalasa, 
Srikakulam District in Andhra 
Pradesh; 

(b) whether any loan has been 
given in this connection by a finan-
,cial institution of the Government. 

(e) if so, the amount thereof; and 

(d) the terms and conditions thfore-
for? 

The Deputy Minister in the Minis-
<try of Commerce (Shrl Shaft Qureshi): 
(a) Yes, Sir. 

(b) to (d). A statement is laid on 
the Table of the House. [Placed in 

Library. See No. LT-1045/67]. 

Jute Factory 1ft Andhra Pradesh .. 

5672. Shri V. Narasimha Rao: Will 
'the Minister of Commerce be pleased 
to state: 

(a) whether Government ~a  any 
proposal to establish a jute factory in 
Amadalavalasa, Srikakulam District, 
1358 LS eomrdhn 

(b) if so, the nature thereot! 

The Deputy Minister in lohe Mlnts-
l:ry of Commerce (Shri Shaft Qureshi): 
<a) No, Sir. 

(b) Does not arise. 
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Howrah-Rourkela ExprellS 

56'74. Shri R. R. SiDgh Deo: Will the 
Minister of Railways be pleased to 
state: 

(a) whether Government propose to 
extend the Howrah-Rourkela Express 
on the S.E. Railway to Titlagarh after 
the discontinuance of the through 
passenger train from ri la~arh to 
Howrah; 

(b) whether Government also pro-
pose to run daily the bi-weekly Express 
now running from Vishakapatnam to 
Tatanagar on the S.E. Railway and 
extend the same upto Howrah; 

(e) if so, when; and 

(d) if not, the reasons therefor! 

The Minister of RaIlways (Shrl C. M. 
Poonaella): (a) No. 

(b) No. 
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(c) Does not arise. 

(d) Nos. 457/458 Rourkela-Tiilaaarh 
passengers connect 323/324 Howrah-
Hourkela Expresses at Rourkela dur-
; ng convenient hours. Extension of 
:123/324 Expresses to and from 'l'itla-
Ilarh is, therefore, not justified. An 
malysis of utilisation of 5/8 Tate-
Waltair bi-weekly Expresses, al per 
I!ensus conducted in April, 1987 bas 
l'evealed that these services are not 
rully patronised and there is, thus, no 
t raffle justification for increasini their 
f'requency from bi-weekly to daily 
nervice. Extension of these trains to 
and from Howrah is also not opera-
lionally feasible for want of requisite 
line capacity on Howrah-Kharagpur 
~ i n apart from the lack of traffic 
: ustification therefor. 

l!.allcl on the sides ot Railway Traeka 
on S.E. Railway 

5675. Shri R.  R. Siagh Deo: Will the 
Mini8ter of Railways be pleased to 

a ~  

(a) whether Government have t8k-
p.n any action regarding cultivation 01 
I;he fallow land lying aD either siue ot 
the Railway tracks on the S.E. Rail-
'Nay; 

(b) if so, whether the land hal been 
leased out to local cultivators or whe-
ther Government propose to take it 
IP departmentally; and 

(c) the total area Of the land }yinl 
lallow arid how much of it has been 
brought under cultivation in Orissa? 

The Mlnlster of RaUways (Shrl C. M. 
"oonacha): (a) Yes. 

(bl To local cultivators. 

(c) The total cultivable Railway 
I and in Orissa is 1481.38 acres. Out of 
I his 11112.86 acres have been alloited 
I (I cultivators for Grow More Food 
l'Urposes. 

Bail IJDk be'w_ Dholb and Nadia& 
(Wa&ern BaD1ra7) 

567.. Shrl B. K. Amin: Will the 
Minister of BaUwaJ's be pleased to 
state: 

(a) whether there is a proposal to 
link Dholka and Nadiad Stations of 
the Western Railway by rail; 

(b) if so, when; and 

(c) if not, the reasons therefor? 

The Minister of Railways (Shri C. 
M. Poonacha): (a) No. 

(b) Does not arise. 

(c) Due to paucity of funds only 
very few new lines required on strate-
gic considerations or linked with 
major schemes of development are 
likely to be taken up for construction 
in the Fourth Plan and this line may 
not merit adequate priority tor inclu-
SiOD therein. Besides, these tWG 

places are already connected by rltil 
though by a little circuitous route. 

Diamond Cutting Factories 

5677. Shrl R. K. Amin: Will the 
Minister of Industrial De'Velopment 
and Company Aftairs be pleased to 
state: 

(a) whether there are large number 
. of diamond-cutting factories workin& 
in Surat and Bulsar Districts of Guia-
rat State; 

(b) how the raw material for 
diamond-cutting is imported and hnw 
the finished products are exported: 
and 

(c) the tax imposed on the export 
of diamond and import of its raw 
material? 

The Minister of industrial Denio»-
ment and company Aftalrs (Shri F. A_ 
Ahmed): (a) Yes, Sir. 

(b) Under the policy for Registered 
Exporters, the import of rough dia-
monds is allowed against the export. 
of cut and polished diamonds. already 




